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1        2 3 4

21. Manipur 132 0

22. Meghalaya 95 1

23. Mizoram 90 10

24. Nagaland 92 0

25. Delhi 4155 2693.7

26. Odisha 1121 385.54

27. Puducherry 136 68.5

28. Punjab 1664 1245.45

29. Rajasthan 2736 865.92

30. Sikkim 24 31.88

31. Tamil Nadu 5599 1799.72

32. Telangana 1671 685.8

33. Tripura 154 0.05

34. Uttar Pradesh 7124 2646.84

35. Uttarakhand 495 152.9

36. West Bengal 4667 416.9

TOTAL 61948 23277

Source: CPCB estimation, March 2015.

National Urban Mobility Mission

1063. KUMARI SELJA: Will the Minister of HOUSING AND URBAN AFFAIRS

be pleased to state:

(a) whether Government is planning to implement a National Urban Mobility

Mission;

(b) if so, the details thereof;

(c) the amount of funds to be released for the Mission, with special reference

to Haryana;
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(d) the time-frame within which Government plans to implement this and the
cities that will be covered;

(e) whether Government is planning to cover 50 cities with a strong metro
network; and

(f) if so, the details of the cities and the amount of fund allocated for each
cities?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) No Sir.

(b) to (d) Do not arise.

(e) and (f) Urban Transport, which is an integral part of urban development, is
a State subject. Hence, respective State Governments are responsible for initiating/
developing and funding urban transport infrastructure including metro rail projects.
Government of India considers financial assistance for metro rail proposals in cities
or urban agglomerates, on the basis of the feasibility of the proposals and availability
of resources, as and when posed by the concerned State Governments.

Fund provided under PMAY(U)

† 1064. SHRI PRABHAT JHA: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(a) whether the amount of `1.50 lakh per house is provided under the
Pradhan Mantri Awas Yojana (Urban) [PMAY(U)] by the Central Government which
is received in three installments;

(b) whether, as per policy, the amount of the installment is provided to the
States only after the completion of the project;

(c) whether the third installment is not received for the rest of the houses
also, if the construction of the approved number of houses is not completed under
PMAY(U); and

(d) whether the third installment for the houses has not been released in

many States including Madhya Pradesh?

†Original notice of the question was received in Hindi.


